11.07.2013

AT 2.15 P.M.

1. W.P.(C) 822/2011

2. W.P.(C) 2764/2011

1. W.P.(C) 3587/2013

FOR ORDERS

2. W.P.(C) 5687/2012

AT 2.15 P.M.

1.

ITA 94/2013

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 1 [E-COURT]
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MS. JUSTICE VEENA BIRBAL

DELHI UNIVERSITY TEACHERS SAKET SIKRI

ASSOCIATION AND ANOTHER VS. SUDEEP DEY, M.J.S.RUPAL
UNIVERSITY OF DELHI AND MONISHA HANDA, ARUNABH GANGULI
ANOTHER

NANDINI DUTTA AND OTHERS VS. TARIQ ADEEB, M.J.S.RUPAL
UNIVERSITY OF DELHI AND ORS. MONISHA HANDA, ARUNABH GANGULI

MAYANK MANISH, AMITESH KUMAR
PRASHANT BHUSHAN, PYOLI
SACHIN DUTTA

COURT NO. 2

(DIVISION BENCH-2)

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V. KAMESWAR RAO

ANIL KUMAR VS. COMMISSIONER AJESH LUTHRA

OF POLICE AND ORS. ZUBEDA BEGUM, SANA ANSARI
UNION OF INDIA REPRESENTED JAGJIT SINGH

BY: THE GENERAL MANAGER AND A.K.TRIVEDI

ORS. VS. RAVINDRA

COURT NO. 4

(DIVISION BENCH-4)

HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE NAJMI WAZIRT

THE COMMISSIONER OF INCOME TAX SANJEEV SABHARWAL
DELHI-IV VS. DLF COMMERCIAL PUNEET GUPTA, AJAY VOHRA
DEVELOPERS LIMITED KAVITA JHA
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2.

AT

.07.2013

W.P.(C) 3562/2013
CM 6697/2013
CM 7357/2013
CM 7358/2013

. W.P.(C) 3564/2013

CM 6701/2013
CM 7355/2013
CM 7356/2013

. WTA 1/2013

2.15 P.M.

CRL.REV.P. 749/2010

CRL.M.C. 3367/2012

CRL.M.C. 696/2012

CRL.REV.P. 711/2012

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

BIRLA ERICSSON OPTICAL LTD.
AND ANR. VS. BHARAT BROADBAND
NETWORK LTD.

VINDHYA TELELINKS LTD. AND
ANR. VS. BHARAT BROADBAND
NETWORK LTD.

COURT NO. 5
(DIVISION BENCH-5)

S.GANESH, NARENDRA M.SHARMA
ABHISHEK SHARMA, ANKUR SOOD
J.K.CHAUDHARY, AANCHAL YADAV
MANU MRIDUL

BISHWAJIT BHATTACHARYYA
CHANDRACHUR BHATTACHARYA

MANINDER SINGH

NARENDRA M.SHARMA
ABHISHEK SHARMA

MANU MRIDUL

BISHWAJIT BHATTACHARYYA
CHANDRACHUR BHATTACHARYA

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

COMMISSIONER OF WEALTH TAX
VS. JAY PEE VENTURES LTD.

COURT NO. 34

KAMAL SAWHNEY

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE KAILASH GAMBHIR

JAIPRAKASH SINGH VS.
RASHMI AGGRAWAL

GURDEEP SINGH SUDAN AND ORS.
VS. STATE GOVT. OF NCT OF
DELHI AND ANR.

RAJIV TIBREWAL AND ORS. VS.

DYNAMIC CONTINENTAL PVT. LTD.

SARVJEET MAHTO VS. STATE THR.
CBI

HIMANSHU MUNSHI
ALOK BANSAL

RAMESH GUPTA

JATAN SINGH

NAVIN SHARMA, ARUN BHARDWAJ
P.CHAUDHARY

GAURAV MALHOTRA
PAWAN VERMA

SIDDESH KOTWAL
BANSURI SWARAJ
P.K.SHARMA

ANIL KUMAR SINGH



11.07.2013 J-3 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 30
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE VEENA BIRBAL

AT 2.15 P.M.

1. CRL.A. 379/2000 NATHU RAM AND ORS. VS. N.K.DEO
THE STATE JASBIR KAUR

COURT NO. 21
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10.30 A.M.

1. CRL.A. 159/2003 DARSHAN LAL DHAWAN D.C.MATHUR
VS. CBI & ANR. ATUL GULERIA
BADAR MAHMOOD
AMISH DABBAS

R.V. SINHA
2. CRL.A. 207/2003 V.L. BAKOLIA MOHIT MATHUR
VS. STATE THR CBI JASPREET S RAI, ROHIT NAGAPL
R.V. SINHA

COURT NO. 28
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M.

1. CRL.A. 1411/2011 MUSTAQ VS. THE STATE (NCT SAHILA LAMBA
CRL.M.B.1991/2011 OF DELHI M.N.DUDEJA

HIGH COURT OF DELHI
10TH JULY, 2013 REGISTRAR (LISTING)



